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CORAM: Hon’'ble Member (J) Ms. Manorama Kumari
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Name of the Company

Chandrakala Goenka
- Versuss-
Parakh Realtors Pvt. Ltd & Ors.

Under Section

397/398

Sl. Name & Designation of Authorized Appearing on behalf | Signature with date

No. Representative (IN CAPITAL of

A

LETTERS) \

) M Ak

) Wﬂw@&h\a\@% P Fapbrdo 12 A
3

\M}“ h \/3f20 1

2) $M Eﬂ%@Mﬁhﬂ@%zl&ﬂa "

) h

). Mo Reetobrect Mz Adv

2> Mo, Ssuist Boreman 72:.:

Siyupetdt S HerMP
SAMAPTA R ASY, o

L;) M

=)

éwwﬁ@\ YR

z@ v ( 2 i

ADv




01 08 2017- C.P. No.200/KB/2013 — Chandrakala Goenka Vs. Parakh Realtors
Pvt. Ltd. & Ors.

ORDER
Ld. Lawyers on behalf of petitioner(s) as also respondent(s) are present.
Heard the Ld. Lawyer appearing on behalf of the respondent partly in
|.A.No.99/KB/2017. Respondent prayed for adjournment on the ground

that he is not prepared to argue today. Heard, prayer is allowed.

Fixed on 16.08.2017.

Sdk
MANORAMA KUMAR]
MEMBER(J)




